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H on’ble Sri .Tustice Alok Kumar Singh. M ember (J)
H on’ble Sri S.P.Sinsh. Member (A)

Sri Sachindra Pratap Singh for applicant 
Sri S.P. Singh for Sri S. Verma for respondents 
Sri Pankaj Awasthi for Sri A.K. C haturved i.
This contempt petition is not pressed by the l^ m e d  counsel for 
applicant and accordingly it is dismissed. f  /

M em ber(J)


